IN THE HIGH cou

RT OF JUDICAT
CATEGORY-isp s OF ATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

L

Y STATEMENT OF CASES FOR THE MONTH OF MAY. 2020

S.No, KIND OF CASES ;ifVlOUS INSTITUTION DISPOSAL CLOSING
M AT CAS 3 01.0::.!:;2; FB DB SB| TOTAL| FE 0B SB|] TOTAL BALANCE
CIVIL SIDE:- 31.05.2020

1 CIVIL FIRST APPEAL

2 | OV SECOND e ] . ) B ool
3 EXECUTION FIRST APPEAL 7710 0 E 505 5 5 542;
4 EXECUTION SECOND APPEAL 23] 0 0 0 o] of ¢ 0 0 23
5 CIVIL MISC. APPEAL 32153] oI 4 18 22 o 1 5 3 3370
§_{ CIVIL REVISION 6291 01 _of 16| 16| 0] o o g 645
7 CIVIL REVIEW 7651 of 2 0 2l © 0 0 0 767
8 INCOME TAX REFERENCE 0l of] o 0 0f 0 0 0 0 0
g OTHER TAX REFERENCE 124] o] 2 0 2] o 0 0 0 126
10 | TAXCASES ol o] o 0 of of o 0 0 0
11 CUSTOM APPEAL 14] 0 0 0 ol o 0 0 0 14
12 INCOME TAX APPEAL 269] 0 19 0 19] 0 0 0 0 288
13 WEALTH TAX APPEAL 01 0 0 0 ol o 0 0 0 0
14 | SALES TAX REVISON 1039] o] 0 59 59] 0 0 0 0 1098
15 | TESTAMENTARY CASES ol o o 0 ol o 0 0 0 0
16 | COMPANY PETITION 10l o ) 0 ol o 0 0 0 10
17 | _COMPANY EXECUTION PETITION 11 0 0 0 o] 0 o] o0 0 1
18 | COMPANY APPEAL 9] o0 0 0 o] o 0 0 0 9
19 COMPANY APPLICATION 138] 0 0 1 1 0 0 1 1 138

20 | COMPANY SUIT 9] o0 0 0 0] o 0 0 0 9

21 { COMPANY LIQUIDN. CASES 64| 0 0 0 o] of o 0 0 64

22 | ELECTION PETITION 7] 0 0 0 of © 0 0 0 7

23 | SPECIAL APPEAL (CIVIL) 42] 0 1 0 1l o 0 0 0 43

24 | SPECIAL APPEAL (WRITS) 1799] o] 18 0 18] 0 7 0 7 1810

25 | CIVIL CONTEMPT 3006] of 4] 28 32 o 0 1 1 3937/

26 | CIVILWRITS 81992] 0| 37| 377 414 0] 286 59 85] 82321

27 | RECRIMINATION PETITION 0l 0 0 0 o] 0 0 0 0 0

28 | CROSS OBJECTICN 623] 0 0 0 o] o 0 0 of - 623

29 | CIVIL REFERENCE 51 of o0 0 0] © 0 0 0 5

TOTAL {A) | 141037| o] 95| 595/ &90] of 34 63 97] 141630
CRIMINAL SIDE:-
1 | MURDER REFERENCE 11 of 0 0 of of o 0 0 11
2 CRIMINAL APPEAL 24095] o] 10 80 g0] 0 o] 74 74] 24111
3 CRIMINAL REVISION 11203] 0 0 44 44] 0 0 27 27 11220
4 | CRIMINALMISC. PETITION 13614 © ol 139] 139 © 1 53 54] 13699
P.C.
5 (CUR‘:ISMTﬁIiEEMSC.)BAIL 1894] 0 0| 1246 1246] 0 of 1510] 1510 1630
U/S 438 & 439 CR.P.C.)
6 E:RIMINAL CONTEMPT 16| 0 0 0 of 0 0 0 0 16
7 CRIMINAL REFERENCE 11 0 0 0 0f 0 0 0 0 6;
8 HABEAS CORPUS 61| 0 9 0 9] o 8 0 8 55
9 | CRIMINAL LEAVE TO APPEAL 1139 0] 9 51 14] o] o0 0 0 L
10 | CRIMINAL WRITS 11521 of e1)  26) 77 O] 50] 22) 72
TOTAL (B) 53186 0] 79| 1540{ 1619] o] 59| 1686] 1745 53060
TOTAL (A+B) | 194223] o] 174 2135] 2309 o] 93| 1749| 1842] 194690

SONI

6/11/2020 10:05




IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2020

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE {FB DB SB| TOTAL] FB DB SB| TOTAL|BALANCE
MISC CASES ::- 01.05.2020 31.05.2020
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 49271 0 24 50 74] O 9 87 96 4905
2 |BAIL & STAY IN CRL.REVISION 39421 0 0 10 101 0 0 22 22 39301
3 |BAIL & STAY IN CRL.MISC.PET. 11874] 0 0] 1171 117] O 0 25 25 11566
4 |BAIL&STAY IN CRL.TRAN. PET. & CRL 824] 0 0 7 7] 0O 0 3 3 828
5 BAIL & STAY IN CRL.CONT.FET. 0] O 0 0 0] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 111 © 0 0 o] O 0 0 0 11
7 |CRIMINAL MISC. APPLICATION
{Arising over Crl. Main Cases) 570] 0 g 21 211 0 0 15 15 576
TOTAL {C) 22148| 0] 24| 205 229} 0O 9] 152] 161 22216
2 CRIMINAL TRANSFER 69] O 0 0 0y O 0 0 0 69
3 STAY IN HABEAS CORPUS 14] 0 1 0 1 0 0 0 0 15
TOTAL (D) 83| 0 1 0 1 O 0 0 o 84
TOTAL (C+D) 222311 0| 25| 205| 230] O 9f 152} 161 22300
TOTAL (A+B+C+D) 216454] 0} 199] 2340] 2539) 0] 102] 1901] 2003] 216990
CIVIL SIDE:-
1 JCIVIL INTER.CASES:-
1 |STAYIN L. T. APPEAL 39] 0 2 0 2] © 0 0 0 41
2 [STAY INW.T. APPEAL/CUSTA 12} O 0 0 0y O 0 0 0 12
3 [STAY IN O. T. REFERENCE 118} O 1 0 1 0O 0 0 0 119
4 |STAY INS.T. REVISION 883} O 0 49 49 O ] 0 0 932
5 [STAY IN CIVIL IST APPEAL 3437] 0 4 72 76] 0O 0 0 0 3513
6 |STAY IN CIVIL 2ND APPEAL 2326] 0| O 1 11 0o o 0 0 2327}
7 |STAY IN EXE. FIRST APPEAL 76] O 0 5 5] 0 0 0 0 81
8 |STAY IN EXE. 2ND APPEAL 211 0 0 0 0] O 0 0 0 21
9 |STAY IN C. M. APPEAL §727] 0 4 14 18] O 0 0 0 8745
10 |STAY IN CIVIL REVISION 5531 0 0 15 151 O ] 0 -0 568
11 {STAY IN CIVIL CONTEMPT 18] 0O 0 0 0] O 0 0 0 18
12 |STAY IN SPL. APPEAL (CIVIL) 271 O 1 0 1 O 0 0] 0 28
13 |STAY IN CIVIL TRANS. APPLN. 286] 0O 0 2 2] O 0 0 0 288
14 |STAY IN COMPANY CASES 15] 0 0 0 0] 0 0 0 0 15
15 |STAY IN SPL. APPEAL (WRIT) 1307 0 17 0 171 O 7 0 7 1317
16 [STAY IN WRIT PETITION 422471 0O Bl 374 382] O 1 46 47 42582
TOTAL (E) 60092] 0] 37] 532] 569 O 8 46 54 60607
2 CIVIL MISC. APPLICATIONS 5026] C© 5 31 36] 0 1 3 4 5058
3 CIVIL MISC. CASES U/S-5 0424 O 12 40 52] O 2 9 11 8455
4 EXE. MISC.APPLICATION o] ¢ 0 0 of O 0 0 0 0
5 LEAVE TO APPEAL TO §.C. 1 0O 0 0] 0f O 4] 0 0 1
6 CIVIL TRANS. APPLICATION 308] © 0 2 21 O 0 4] 0 310
TOTAL {F) 14759) 0] 17 73 90f 0 3 12 15 14834
TOTAL (E+F) 74851] 0| 54] 605] 659] 0] 11 58 69 75441
TOTAL (C+D+E+F) 97082] 0] 79] 810f 889} 0] 20f 210f 230 97741
GRAND TOTAL (ATOF) 2913051 0] 253] 2945] 3198] O] 113] 1958] 2072] 292431
SONI 6/11/2020 10:05
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